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ADVISORY NO. 17/2019- ACfS..GST INTEGRATION

Sub: ACESGSTIntegration, Login procedure for Existing Iaxpaver s of Central Excise
and Service Tax in the Integrated CBIC-GSTTaxpayer porta! - regarding,

Attention 15 IfWIled to thi'; office letter C No, IV/28/74j:JOIH PI I Sy,>(S) dated 29 04.2019,

the Central Excise Notification No.Ol/2019 (E(NT) dated 08.05.2019 and Board s CIrcular N(...
l069/2/2019/2019·(X dated 08.05,2019 issued with regard to ACES-GSTIntegration and change
of name of tax payer portal for ACES(Cf & ST) functionalities.

2. The migration and Integration of ACESfuncttonahties with CBICGST Application has
since been completed. Accordingly, the integrated (BIC 1axpaver portal for Central Excise,
Service Tax and GSTpurpose will be effective from 26,05 2019. The step by
step procedure for Login and Migration for existing taxpayers registered under Central Exciseand
Service Tax in the integrated CBICGSTTaxpayer portal with screenshots IS enclosed herewith.

3. The salient features of the procedure are highlighted as here under

(i) The existing tax payer will accessthe integrated (SIC GSI tax payer portal namely
the URl and click on the link "M.ESl ([&51)" which leads
to the relevant "Taxpayer t.ogin" ,

(ii) In the "Taxpayer Login" the existing taxpayer IS requireri to orov-de their existing
user id and password credentials [i.e. used by them to login to ACESportal),

(ill) On succpssful authentication. the taxpayer wli! be mandated to change the
password

(ivl On successful change of password to operate under the new taxpayer portal, the
Taxpayers can login to the integrated system r.e.. with their
existing user id and the new changed password to do the transactions like €,filing



To

1.
2.
3.
4.
5
6.
7.
8.
9.

01Returns. Amendments to Regi.,tration, filing of refund claims etc. as carried out
earlier.

[v] The above procedure may be widely circulated to sensitize the officers and trade

....~ v-,Y
(5. Thiru" irkkarasu]

Additional DIrector Genera,.

AU the Pr. Chief Commissioner/Chief Commissioners of GSTZones.
AUthe Pr. ADGs/AD(i, DGGI/DGG5T/DG(Audit)/DGT (TPS),
Principal Cornrnissroner Central EXCIse, (BIC
Comrnlssioner-Serv.ce Tdx, CBIC
Principal Commissrouer, GST (Policy Wmg), (BIC
The Pnneipai Diret;tor General. Systems .~ Data Management, New Delhi.
All the Pr. Commissioners /Commissioners of Central Tax.
All the ADGsof DGSystems, New Delhi, Bengaluru & Kolkata.
All ACl Admn of Cornmissionerate / Division.



USER MANUAL FOR EXISTING CENTRAL EXCISE AND SERVICE TAX TAXPAYER FOR ACCESSING THE NEW CBIC-GST TAX PAYER PORTAL

(CBIC-ACES-GST INTEGRATED APPLICATION)

Attention is drawn to the existing ACESPortal namely www.aces.gov.in, the tax payer portal for online functionalities under Central Excise and
Service Tax. The functionalities of ACEShave been migrated and integrated with CBIC-GSTApplication now and available for tax payers under
the CBIC-GSTportal namely www.cbic-gst.gov.in with effective from 26th May 2019 vide Central Excise Notification No.01/2019-CE(NT) dated

08.05.2019 read with Board's Circular No. 1069/2/2019/2019-CX dated 08.05.2019 issued in this regard.

The procedure for existing tax payers to login and register under Central Excise is explained as follows:

1. The integrated CBICTax Payer portal for Central Excise,Service Tax and GSTpurpose is www.cbic-gst.gov.in
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2. The existing tax payer applicant will access the CBEC-G5Ttax payer portal namely the URL https://cbic-gst.gov.in and click on the link for
"ACES(CE&ST)" on the Horizontal Menu Bar on the Top. The link leads to the ACES(CE&5T) Taxpayer login page.

3. In the "Taxpayer Login", the applicant need to provide existing user id and password credentials (used by them to login to ACESportal)
as illustrated below:

£t. New User

TexpeverLogin

& Existing user

9 Know your Jurisdiction

o tyee nere to search
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5. Thereafter, the taxpayers can login to the CBICGSTintegrated portal i.e, www.cbic-gst.gov.in with user id and the new password to do
the transactions, like Amendments to Registration, filing of returns, filing of refund claims etc. as carried out earlier in the ACES
portal(www.aces.gov.in).

G CentrtlExc:ise x + - OJ X

(i' f>. 10.2.8.169

Welcome to CBIC-GSTPortal

o TyPE' here to search
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o Central Excise

Welcome to CBIC·GSTPortal

o Typehere to search

6. If the Taxpayer is facing any issue while accessing the CBICGSTportal or changing the Password, the Taxpayer can contact the cbecmitra
helpdeskeither through calling the toll free number·18001200232 or through mail·cbecmitra.helpdesk@icegate.gov.infor resolution.
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ADVISORY NO. 26/2023 - ACES (CE & ST)

Sub:- Selection of proper Accounting Heads at the time of making e-payment
of various duties of Central Excise-reg

*****

Attention is invited to Advisory No 12/2022 dated 18.05.2022, read with
Advisory no 16/2022 dated 03.08.22, wherein a procedure for Selection of Proper
Accounting Head at the time of making e-payment of various duties of Central Excise
was provided for the benefit of Central Excise taxpayers, so as to ensure that
payment of various types of duties of Central Excise is made only under appropriate
Accounting Head Codes as explained thereunder to maintain uniformity in
accounting of revenue.

2. It was mentioned in Para 5 of the above said Advisory 12/2022 dated 18.05.22,
that suitable changes in the CBIC Tax Payer portal w_w.\t~rcbj~_:g;;tgQy.inare being
made to enable the Tax payers to choose the correct accounting head codes while
making e-payment of various duties of Central Excise. Accordingly certain user
facilitative features are incorporated as explained hereunder.

3.0 While generating Challan under the menu "CE > E-Payment > Generate
Challan > Select Accounting Code for Central Excise" the following new options
with "Radio buttons" are provided for selecting the appropriate accounting Codes.

o Payment of Central Excise Duties - Post-GST (Petroleum and Tobacco
Products)

o Payment of Central Excise Duties - Pre-GST

3.1 The first option is applicable for current Central Excise Tax payers for payment of
Central Excise duties applicable in respect of Goods specified under Fourth
Schedule to the Central Excise Act, 1944 namely (i) All Tobacco & Tobacco



DGSYS/APP/CZU/AGST/1/2021-ACES/GST O/o-ADG-DGS-ZU-CHENNAI

1/1217354/2023

Products and (ii) Specified Petroleum Products in the post-GST regime w.e.f.
01.07.2017.Eight (8) current applicable duty heads are provided under this option.

3.2 The second option is applicable for legacy Central Excise Tax payers for
paymentof Central Excise duties of the Pre-GST regime. Forty eight (48) applicable
duty heads are provided under this option which also includes (i). ADE on MS(Petrol)
and (ii). ADE on HSD payable for the period upto 01.02.2018.

4. Tax payers can select anyone of the above option only, by clicking the Radio
button and proceed to select the appropriate accounting head codes while
generatingchallan to make e-payment.
5. Screen shots explaining the above changes along with relevant List of Account
Heads are enclosed as Annexure to this advisory for information and guidance.

s~k. ~
(S.K.VIMALANATHAN)

PRINCIPALADDITIONAL DIRECTOR GENERAL

Copy submitted to:

1. Member (IT), CBIC, New Delhi.

2. Member (Tax Policy), CBIC, New Delhi.

3. The Principal Director General, Systems & Data Management, New Delhi.

4. All the ProChief Commissionerl Chief Commissioners of CGST Zones.

5. The ProChief Controller of Accounts, New Delhi

Copy to

6. All the ProADGs/ADG, DGGI, DGGST, DG(Audit), DG (TPS).

7. All the Pr.Commissioners/Commissioners of Central Tax.

8. Joint Secretary (TRU-I ), CBIC, New Delhi

9. Commissioner (Central Excise), CBIC, New Delhi

10. Sr AO,GST-IT, 010 Pr CCA, CBIC, Chennai



ANNEXURETO ADVISORY26/2023-ACES (CE&ST)DATED31.05.2023:

1. While generating Challan for making e-payment of Central Excise duties under the menu "CE > E
Payment> Generate Challan > Select Accounting Code for Central Excise" the following new
options with "Radio buttons" are provided for selecting the appropriate accounting Codes.

OPTION-l- Payment of Central Excise Duties-Post-GST (Petroleum and Tobacco Products). This
is a default option. The Tax payer can proceed to select any of the 8 accounting codes subject to
a maximum of 6 codes.

• fa



OPTION 2 : Payment of Central Excise Duties - Pre-GST. Forty Eight (48) accounting heads are available
under this option.



2.ln case the CETax payer wants to make e-payment under "OPTION 2", they can click the "R:
Button" to select the "OPTION 2". Once selected a popup screen will display the message "De
want to change the option? If "Yes" the selected data will be lost?".

II +



3.By clicking on "Yes", the system will close the popup message and come back to the selection of Radio
button under "Select Accounting Code for Central Excise" under "OPTION 2".

:Ir +



4.By clicking on "No" button system will close the popup message and display the already selected
accounting code based on earlier selection under "OPTION 1".



S.After selection of accounting heads the Tax Payer will click "Submit" button and will mention the
amount against each selected accounting head and click liNEXT" button.

• +

CDR!lttalls
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6. The challan will be successfully generated and a popup message "Challan Generated Successfully with
CTIN ....." is displayed.



Annexure II to Advisory No. 14/2023 dated 30.03.2023

User Manual - step-by-step procedure to be followed by CE&STTax Payers to make e-payment
through online internet banking channel:

Step 1: Access CBIC-GSTPortal- https://cbic-gst.gov.in/ and click on ACES(CE&ST)Login

MuustrvofPtnence-.Depertmento!Revenue I "-:NATION
Central Board of IndUed Taxe. and CUIloms . .7~AX

Good. and Sen-it ... Tax :..._ __MARKET

Step 2: Taxpayer can Login with their existing User ID and password and enter Captcha.

Central loud of IncHNCtTex.... d CUfto1n.
M~'« f~an~ -D.!rutmtmt«Rt\)ft'-"~

L+ NewUser

Taxpayer Login

" Existing user

Internal to Wi pro



Step 3: Click on the Menu and Click "E-Payment" -> "Generate Challan"

" , +

" ~ *~'"'t<~$!:it'9 ~ ,

II 0 bi fb III II Q" <"l ~~-l'3",'11"~<>' {i~H~T~,:Cl

Step 4: Details of Taxpayer is displayed. Check the details and then Click to Select Accounting Codes

----- --UD{),MJ!S<l'Nf~Oi}l

, +

. Th~arrmun(~nt~rt'dmu,t he In whafi'!fjjp.~..." ~I\n no! ttml.1j(l d;,!JfTllll"';IIt",~
"The ameont rofumn is It'fl bl"nk Oil "0" Iscfltered.lf' thai cese.pit'<l~ unchcck iht' Sl:lectiot,01 the Minor Head

Internal to Wipro



Step 5: List of Duty Heads and Accounting Codes are displayed. Tax Pyer can select a maximum of Six
Accounting Codes

Step 6: Enter the amount and click NEXT

UDOYA6754W£MOOI lblraml.j29@wip!'o.com 9677466095 ffew tfc1 dfsaf ~Md~tdsad sfd~ fsi tfd Aoohrl ~adesh 324243

GUINDV RANGE I (Tl0601)

CDR DL'talls.

Basic Exci<;;e Dunes ocx:n
,')416

outy Oetails

Agriculture \ntr<lowucrure JM Development Cew (Central hdse)

Total Amount Ih.

-rne amount enterec mUM be In .....holt rupees ,lI'Id !lot (ontain (I'~(imat vajues.
"Tht! amount column I~It It blank 01( ~O"is entered. in thai ~I:I$e.urease ur...tlletk the Selection or the Minor Head

Internal to Wi pro



Step 7: Total Challan amount is displayed in words and figures. Taxpayer has to verify and click
"GENERATECHALLAN". A dialog box will be displayed - 'Challan Status' - 'Please wait for Challan
Generation will complete in 30 seconds' .

• +

j@n!!Qt#GH~-BtkH-"\!.-'" 'tijFft-l, M·I.I,] Iki. -FE',!..!:
UDOYA6754WI'I.1001

tro!'w'fa df~! ~fck fr;k;;d s'd~J hI ftd Ardw J Pr"deY, 324243

Duty DeteUs

nasc EO:(i'.t Dlrtif'S

A!!riCulful'(' !nlr ..snucrve ~1,,1Deveicco-ent re-s !Cell!r .ll tX('I(,;

TutalAm(lunlJh

Total Ch...Ilan Amount (In words)

0003

:J41"
251
251
102

"The ..mount entered mUMbe In .....hole rupees and not (Ontain de{lm.1IIvilllue~.
. 'The itlll(ltHlI column's left blank OR-0· I~entered. In Ihal case.please uflchec;k the Selection 01the Minor Head

Step 8: 'Challan Generated Successfully with CTIN Number.' is displayed.

Internal to Wipro



Step 9: To make Payment Click "Make Payment"

CORDetail,

CH[NNAf·SOUTH GUINDY RANGE i {TL0601j

Duty Details

B~~i(ExcrseDutie~

Agriculhlre Infr a~hu<:ture and Development cess ;Centf;J1 EII:,iw\

101111Amount R5,

Tot,,1Qll'lIan Amount (In W1)fds)

c003

(l416
:m
2S1

502

'The amount entered mu$!: be In whole rupees and not contain decimal varces.
• "The amount columll Is left bl~l'lk OR "0" 15-entered. 11'1that use, please uncheck the Selection of the Mlnur Hellef.

RupeesFiveHundred lind Two Only

L~II~:iijO

P T,pe here to search

WAW", ~"'~ ~~Mlr.iiiii! '" "'"

0}1!!!"'~"~1I0

Step 10: Once the Taxpayer clicks on "MAKE PAYMENT" at ACESGSTportal, the taxpayer is redirected
to the ICEGATEe Payment portal, where four inputs are required to be entered as shown below.

wesceme To ICfO{j.;ate-Pavnumt Gatf!'way' M~illa firefo.

Icegatee-payment

Internal to Wipro



Step 11: Select "Central Excise/ Service Tax" for Duty Type, "CE" or "S1" for Document Type, Location
Code of the Range for Location, enter the CEor STRegistration Number for Identification Number and
Click on "Submit"

a uesrecaro
Wekome Toh:IitIJOIItl'lP"Y'nent (iatewwity·Mozili. fin~fox

,
:I

leegate e-payment

UDO'I'A6754WEMOOl

ELfHSZ

.1111......

1-
5endjog request to uoiI{f.bKpay.ito;t,lif(e.(]Ov_in.

P Type here to seercn

Step 12: On clicking Submit, the Taxpayer is directed to a page displaying the list of unpaid challans. On
the List of unpaid challans page, the Taxpayer can select up to a maximum of 10 Challans and confirm
the challans for payment by clicking "Confirm Challan"_

+ ..
• +

'V'.

-t' •
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Step 13: On clicking Confirm Challan, the Taxpayer is directed to List of selected challans page showing
the details of selected challans. To make the payment of the total amount, click "Pay Now" or "Back" to
select another group of challans

o D<lshboall:1

... GHl

:w a Cefltraleoase x +

IIP Tjrpt'heretosearch I~)

~iII31.2C2312437"M

List of selected challans

i Identification NuIT\O@ol . AAAAAOJOOLST076
I

! Duty Type : CefWf~ EllClselS_lCe Tao

:~.iiWil,l· IMI.m2:1~=:~3~'·11~~:i~I~I".I•• m.II=•• I,I•• ==.I,i.:=:11,
LOCililoolCode . BANTWALRANGE(yZOZOZ)

Oocumenl Type 5T

;2303000132

Mar 27,2023 11:25:4(1 AM

M;u1310231003JAM

2'103OD0737

2303000740 MiU 27 acaa 1200.24 AM

Step 14: On clicking Pay now, the Taxpayer is directed to Payment Options page showing the channels of
payment. To make online internet e-payment the Taxpayer can select "Net Banking" and the list of
authorized banks will be displayed.

G Dashboard

.. (oa

, +

, «eeete ,gov.in ,'-,

fllCICIBank

1001BANI<

Internal to Wipro



Step 15: Once Taxpayer selects the bank, Click on "Make payment"

• +
«eqare qovm

POj11):; :·)_tS_[_i_~!()i~:; ----~------

IDuty SOlOOFi6e,a
Pay USing NOMB&flklng

NEFT

RTGS ()HMiLAI(M,

Net Banking

OlClCI8ank

-
Step 16: The taxpayer will be redirected to the selected bank's internet banking website

• +
+ i.

Internal to Wipro



Step 17: The taxpayer needs to Confirm the payment details and click the button "Pay Now"

FederalB,U\k- M')lUlaFlf"efox

Confirm Tile Details "

1: t j <kf~1 [.la "L ~\ ,.J !<"J>;i ... ," t.,,,,,,,
=1 __ I' A I!I ~ _~~_t.t;3 81'( HIH' '"' QJlt a~~:u;r:J

Step 18: Login to the Bank's portal with the Tax Payer's internet banking credentials

~')
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Step 19: The taxpayer will be redirected to online payment gateway. Confirm the details and click
"continue" button

FedNet :Initiate Simple Payment - Mozffla FiI'efox

A ueshcoero

~rgJ.;~_"IIt.,·1.,;,:(",,;~,,,~d ,-,,1,1,,' ,," th~ b~''"''CIWi J~'C""~,,,,,,...1> ..
'-w"j'"".";·,,,"""': f-IRQ"'cow,!W·NP.E.,,,,~,,,nj".IlC\p"",r'IC:';;l

Step 20: If the Transaction is successful, the taxpayer can see the success message on the portal

v"'rlfi(.Jtioli from h;Htk . MOllI1.1 Flrefox

P i,pehere.tosea«n

TranSIICUOrtSUCcessl'U'!

Internal to Wipro



Step 21: The Taxpayer can check the payment status in the CBICACES-GSTApplication in the Tax Payer's
dashboard by clicking "Track challan"

Step 22: On clicking Track Challan, the system will display challan status. The Taxpayer can select the
paid challan and click "CTIN" to view the challan details.

Internal to Wipro



Step 23: On clicking the CTIN number, the challan details are displayed. Under "Payment Details" Tab,
the taxpayer can download the e-Receipt by clicking, "Download Payment Receipt".

Step 24: The pdf copy of e-Receipt is downloaded as below.

(For User manual to make NEFT/RTGSchannel of payment, please refer to Advisory dated 01.07.2019
available under http://cbic-gst.gov,in! Home Page>ACES(CE&ST»Advisories for ACES(CE&ST)Tax
Payers).

Internal to Wipro


